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GOVERNMENT OF INDIA
MINISTRY OF LAW AND JUSTICE

DEPARTMENT OF JUSTICE
Jaisalmer House, 26, Mansinqh Road, New Delhi-l'1001 1

D.O. No. A2J/Probono /08/17 Dated : 30-05-2017

Dear Shri Dhar,

Kindly refer to my letter dated 08.05.2017 wherein it was requested to give
wide publicity among practicing lawyers in your High Court and subordinate courts
to participate in Department of Justice's pro-bono legal service scheme.

Hon'ble Prime Minister, Shri Narendra Modi while inaugurating digital filing
, system of the Supreme Court at Vigyan Bhawan on '10-05-2017 appcaled to the

legal fraternity to come forward and take up more cases of poor and under
privileged under pro-bono legal service and register themselves in Department of
Justice's website (http://www. doj. gov. in).

n [, Since its launch. the inrtiative has seen encouraging response from lawyers
. \ll - ^^ across the country. lt is very heartening to know that most of the lawyers enrolled

\N/ I q / registered have ilready st;rted their p-ro-bono services'votuntarity.

.'^ u,I6a\t I would, therefore, request you to kindty uptoad my appeal in the website of
IY . ri7?} -n your High Court requesting eligible advocates to register in http //www doi.qov.in.

,P" \Cf All the litigants under Section 12 of the Legal Service Authority Act, 1987 are also
'\h,t, 

i 
requested to register in large number for free competent legal aid.

lt-,/ , I would be grateful for your prompt action on the matter.

,/.nrrN with resards
'Yu \

Shri Sanjay Dhar,
Registrar General,
Jammu & Kashmir High Court,
Srinagar-190001 .

Yours sincerely,
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(S.C. Barmma)
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An efficient legal and judicial system that delivers quick and quality justice
reinforces the conlidence ol the people in the rule of law.


